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No,@.2. L1113 of 1997. o Date of Orcar o 24.9.97.
Prasent : HON'BLE DR, H_ . SERME . MEMRER (ay: '
HONFBLE MR, O, QURKﬁYQSTHAQ‘MEMBEE )
PRTTHI RAJ GHOSH
VS. -~
+ UNION OF INDIA & ORG.
Fer applicent(s) Ms. U. Sanyal;.coﬁnsel;' o7
S _ Mr. N.Muknherijee, counsel.
Tespondents . , ‘ . :

This matter has been listed. today for. orders on _:che

" ground that yesterday on 23.9,97 Ms. U.Sanyal, 1d. counsel for

‘the applicant, moved an unlisted matter withou{ notice and an

order was passcd by the Tribunal in .the matter on the day
itself disposing of the application with cerctain directions.

However, on subseguent scrutiny it appears to us that ‘although

‘the applicant has described him as a Clerk, ha is besicaily a

member of the Armed Force being a Corporal under "the Indian Air

Force and, therefore, the this Tribunal does not have any

jurisdiction. -We have alsou heard is. Sanval today. We have

considered the matter ‘accofdingly and the order passed on
23.9,97 ig hereby recalied.  Let the application be returuned to
the épplicant for filing the same at the apprépriate forum.

2. A plain copy of this order may be handed over to both the
counsel. . =~ . -_ ‘- . _ : '
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